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Through Speed Post

IN T HIGH COURTY OF DELI : NEW DELIT

F No.334(V/E)/ Comp /DICNo, 212} — 2 132

Ifrom,
I'he Registrar General
Delhi tligh Court
New Delhi

To,

7

Sub: Quotation for Wacom Signature Tablets v

Str,
This court intends to purchase Wacom Signature Tablets (Model No.

STUS3WGO-2.X).

You arc requested to submit quotations for the same thercol in a scaled
cnvelope to the undersigned clearly mentioning warranty period and rates should be
inclusive ol all Taxes on or before 09.02.2015 . The validity of rates should not be

less than six months.

‘The envelope should be addressed in the name of “Registrar General, Delhi
High Court, New Delhi® and the subject of this leticr be superscribed on the
envelope!

''he quotation reccived alter due date shall be summarily rejected.

Yours Truly,

(R. Gopalan)
Joint Registrar (Comp.)

for Registrar General

I°. No. 334(P/IY/Comp./ D[-IC;’N().??(?“}\ . Dated:- (25\\0\‘\ VY

2. Dealing Assistant of Computer Cell, Delhi High Court

Nt o
{(Manoj Kapoor)
Administrative Officer (J) (Comp.)




